NATIONAL COMPANY LAW TRIBUNAL fr\)
SINGLE BENCH '
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, CHENNAI HELD ON 20/09/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : CA/7/2016
NAME OF THE PETITIONER(S) : India Infrastructure Fund
NAME OF THE RESPONDENT(S) : Karaikal Port Pvt Ltd
UNDER SECTION : 98(1) of Companies Act 2013
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
| V.J.ARvC RAT Cotampet dor  Ranp. BBty

Cowit g Hovskn Fol -

4

/8
/ 4

2. UM Shyadronne-

5? . ?\; Q Car X 04\04\—0—7 PN @ M*z—'\ }.‘f—L.,/ r\y{_ '( 1 "\a‘\ bw\f‘ 2 -‘\-b Lf

K z-hu:c-*: 2'w«( Q_\ Jf—w

ARERETE S ot

A' '/)Sh’v %iNSHA P /ﬂé‘/-&‘&#

aacell”

—————ee

K Anantha Padmanabha Swamy
Member (J udicial)
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